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THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
MATI KRISHNA SAHI); (a) to (c) 
The possibility of  BHEL's success in 
its future bids will be crucially in- 
fluenced by its ability to arrange sup- 
pliers credit BHEL has initiated 
steps to set up a Financial Services 
Company towards that end. BHEL & 
NTPC have come together in a joint 
bid and their enlarged cooperation 
will follow perceived commonalty of 
commercial interests. 

Revival   of  sick      companies   registered 
with BIFR 

1578. SHRI RAMDAS AGARWAL: 
Will the PRIME MINISTER be pleased 
to state: 

(a) whether the cumulative Tosses 
of 1,294 sick companies registered with 
the BIFR amounted to Rs. 19,945 
crore, as reported in a news irem pub- 
lished in the Hindustan Times dated 
28th February, 1995 under the head- 
ing "Economy and Business'; 

(b) if so. what are the details 
thereof. State-wise. Sectorwise, delay- 
wise case in submission of reports by 
operating agencies thereby hampering 
work of BIFR in exploration of alter- 
native measures for revival of sick 
companies during 1993-94 and till 
date; 

 

(c) whether BIFR has issued any 
guidelines or asked the operating 
agencies to look for management 
changes, ordered sale of sick indus- 
trial companies or sanctioned merger 
thereof in order to revive sick indus- 
trial companies, if so, the latest posi- 
tion till date; and 

(d) whether the RBI and BIFR have 
held discussions jointly in this 
regard, or issued fresh guidelines 
with  a view  to expedite revival    of 

sick units in the country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI- 
MATI KRISHNA SAHI): (a) to (d) 
The information is being collected 
and will be laid on the Tabic of the 
House- 

 


